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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI) : (a) Yes.

(b) The Report of tlie Committee con-
sists of 330 recommendations besides 288
observations. Of the 330 recommendations
decisions have been taken on all except
two which arestill under examination. 245
recommendations have been accepted in
full, 50 have been accepted in part or in
modified form and 33 have not been accep-
ted. Instructions in regard to the accepted
recommendations have since been issued to
the Zonal Railways.
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NIGHT ALLOWANCES TO
CLaM TRACFRS

924. SHRI NAND KISHORE BHATT
Will the Minister of RATLWAYS be pleased
to state :

(a) whether it is a fact that the Labour
Court, Bombay has given an award to the
effect that the Claim Tracers ate entitled
for the night allowance/overtime; and

(b) if so, whether all the Zonal Railways
have agreed to implement the award ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MO-
HD. SHAFI QURESHI) : (a) and (b)
The orders passed by the Labour Court,
Bombay, that in accordance with the Hours
of Employment Regulations, necessaly
credit should be allowed to Claims Ticcets
when they have to travel in trains on duty
and paid overtime whenever it is due to
them, have been implemented by the Central
Railway. The order did not contain
any direction for payment of night alio-
wance.

PROPOSAL TO STREAMLINE
ADMINISTRATION OF RAILWAYS

925. SHRIMATI SAVITA BEHEN
Will the Minister of RAILWAYS be
pleased to state :

(a) whether there is any proposal under
Government’s consideration to streamline
the administratron of the Railways with a
view to obtaining the optimum results

[RAJYA SABHA ]
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within the present staff structure without
any further expansion; and

(b) if so, the details of the proposals and
the decision taken in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI) : (a) and (b):

Devising of measures to streamline the
administration of the Railways with
a view to obtaining the optimum results,
without disproportionate increase in staff
is a continuous process. Mention may be,
made in this context of progressively in-
creasing use being made on Railways of
modermisation and modern management
techniques like work study, operational
research, use of computors and mechani-
sation in various fields of management,
operation and maintenance.

¢

Posts OoF U.D.C.'s LYING VACANT IN
RAILWAY BOARD

3

L

926: SHRI G. R. PATIL:

SHRI M. S. ABDUL KHADAER :
SHRI KALYAN CHAND

Will the Minister RAILWAYS
pleased to state :

of

(a) whether it is a fact that about 60
vacancies of Upper Division Clerks
are lying vacant in the Railway Board’s
office;

(b) if so, the reasons therefor ;

(c) whether the Departmental Promotion
Committee had recommended the elegi-
bility from the common senicrity list of
LD.C’s recruited through U.P.S.C.
upto 1968 ;

(d) if so, the reasons for not promoting
these L.D.C.s to the above posts ; and

(e) by when the posts are proposed to
be filled in?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) and
(b) Some 50 vacancies 1n the Upper Division
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Grade have tezn lying vacant owing to
the seniority of Lower Division Clerks
having not been finalised

(c) No
(d) Does not arise

(¢) The seruority hst of Lower Dvision
Clerks has since been finalised and DP C
1s shortly meefing to draw up a hst of
Lower Drwvision Clerks considered suitable
for promotion to Upper Division Grade

927 [Transferred to

the 10th May
1973]
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1[POWER GENERATING IN U P

928 SHRI SHYAM LAL GUPTA
Will the Minister of IRRIGATION AND
POWER be pleased to state the particular<
of proposal for power generating pro-
jects recerved by Governmient for approval
from the U P Government and the decision
taken by Government thereon?]

o SR fagm wam@ |/ gowEl
(7t st Mfarz awt) : g WA
aw /sy fawet a8 7 faeafafa
famq oo #A & wag 7 9 e
foare ara g3 #

FIAMETE
1 & aw aferser 4X150
2 @™y g faEde

REUEEIC 3X200

3 ™Yy a@n  faEax
FLO-HATH 2% 200

4 dw  qo faEdry
(amw az) 5X200
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qATATE
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+[THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND VERMA)
The project reports 1n respect of the
foll. wing power geneiating schemes have
been recerved from the Government of
Uttar Pradesh State Electricity Board

1 Tehrt Dam Project 4150 MW
2 Obra Thermal Extn

Stage I1 3 x 200 MW
3 Obra Thermal Extn

Stage 11T 2% 200 MW

 Stagelll 0=

1{ 1English translation.
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